-

’-B

!

.

H

Ty

""
’
:

«‘;.,v)."!.}‘;f‘) .,

Ne,CFC 69|ef

CENTRAL ADMINISTRATIVE TRIBUNAL
CALCUTTA BENCH

2001

(A 518 ot 97) ' Date of order ¢ 9-1-2003

Present : |Hen'ble Mr, S Biswas, Administrative Menber

Hen'ble Mr, Sathath Khan. Judicial Member

MaDaN MGHaN PATRA & ©RS.
Vs

UWNIGN OF INDIA & ORS,

Fer the apllicants : Mr, Samir Ghesh, counsel

Fer the relpendents : Mr P.K.Arera. counsel

Sathzth Khan, J. M4

ld, ceunsel

Ms,S.Banerjee, ceunsel representing Mr, Samir Ghesh,

fer the. applicants/ submits that the respendents have

passed an order en the representatien as directed by this Tribunal.

She further

submits that the applicants have already filed a(jseparate

6A challenging the rejection erder ef the raspondents in réspect of

the Egyresentation, Under this circumstsnces the 14, ceuwnsel fer the

apjl icant ig

2

MsEMBER(J)

in

net pressing this CPC,

Accerdingly the CPC is dismissed as net pressed.
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